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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROHINI COURTS, DELHI

ORDER

In continuation of this officer order vide no. F2(2)/Admn.III&III/NW/RC/2024/25875-513
26.07.2024, Sh. Manoj Kumar Sharma, JA and Sh. Deepak Rana, JJA are hereby

girected to perform the duty in RCBA Election Committee-2024 till 31.08.2024.

Note:-

(1) Non-compliance of this order or immediately proceeding on leave shall be considered
deliberate insubordination and disciplinary action shall be t k?n against the official as

per rules. i
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(VIRENDER KUMAR BANSAL)
PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROHINI COURTS, DELHI

No.F2(2)/Admn.Il/NW/RC/2024/ 26[ 16 — 2 6] Date 1120 9[,&2&){

Copy forwarded for information and necessary action to:-

@ i L g

Ld. Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi.

The Judicial Officer{s) concerned, Rohini Courts, Delhi.

The Officer In-Charge, Accounts Branch (NW), Rohini Courts, Delhi.

The Sr. A.0.(1)/A.0.(J), Administration Branch-II {Central), Tis Hazari Courts, Delhi.

The Record Officer, North-West, Rohini Courts, Delht,

The Dealing Official, Personal File, Administration Branch-1I {Central), Tis Hazari Courts,
Delhi,

The Dealing Official, ACR Cell, Tis Hazari Courts, Delhi.

The Web-site Committee, Rohini Courts/Tis Haza'Fl"'Courts, Delhi.

The Dealing Official, Server Room, Rohini Court/Tis Hazari Courts, Delhi.

. Personal Office of the undersigned.

. The Facilitation Centre, Rohini Courts, Delhi.

. The ALIQ, Library Branch, Rohini Courts, Delhi.

=. The Dealing Official, LAYERS seat, Rohini Courts/Tis Hazari Courts, Delhi for uploading this

order on LAYERS.

. The official(s) concerned.
. The Dealing Official, R&I Branch, Rohini Courts, Delhi.

PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRICT, ROHINY COURTS, DELHI



